FORM G

-

. INVITATION FOR EXPRESSION OF INTEREST FOR

ALLIED REALBUILD PRIVATE LIMITED OPERATING IN REAL ESTATE
ACTIVITIES AT NEW DELHI (AS PER AMENDED MOA)

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Name of the corporate debtor along
with PAN & CIN/ LLP No.

Allied Realbuild Private Limited
{Formerly Known As “Allied Software
Development Private Limited”}

PAN No: AAFCA1828C

CIN No: U68200DL2005PTC135791

2. Address of the registered office House No. 24, Harijan Basti Gadaipur, South Delhi,
: Delhi,Delhi, India, 110030
3. URL of website The Corporate Debtor does not have any website
4. Details of place where majority of ‘Not known
fixed assets are located
5. Installed capacity of main products/ Not known
services
6. | Quantity and value of main products/ Nil
services sold in last financial year
7. | Number of employees/ workmen Nil
8. Further details including last The details can be obtained from the RP by
available financial statements (with | mailing to the following id:
schedules) of two years, lists of allied.cirp@gmail.com
creditors are available at URL: ‘ ,
9. Eligibility for resolution applicants | The details can be obtained from the RP by
under section 25(2)(h) of the Code is | mailing to the following id:
available at URL: allied cirp@gmail.com
10. | Last date for receipt of expression of 22.04.2024
interest ] .
11. | Date of issue of provisional list of 02.05.2024
prospective resolution applicants
12. | Last date for submission of 07.05.2024
| objections to provisional list
13. | Date of issue of final list of 17.05.2024
. prospective resolution applicants
14. | Date of issue of information 22.05.2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of 21.06.2024
resolution plans
16." | Process email id to submit allied.cirp@gmail.com

,| Expression of Interest

Allied Realbuild Private Limited
IBBI Regd. No. IBBI/IPA-002/IP N00893/2019-2020/12832
Correspondence Address:
- Plot No 12, First Floor, D.D.A Shopping Centre Karam Pura New Delhi 110015

E-mail: allied.cirp@gmail.com, dvocategulatl@gmaﬂ com
Contact: -I-91 9717999399

Date: 07.04.2024
Place: New Delhi
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O SBI

11th Floor, Jawahar Vyapar B
E mail id : agmel5.50950@sbi.co.in, Ph. : 011-43179559

(RULE - 8 (1) POSSESSION NOTIC

Whereas, the undersined being the Authorized Officer of the State Bank of India, under Securitization and Reconstrecton of Financial Assets and Enforcement of
Sacurify Interest Act, 2002 and in exercise of the powers conferred under saction 13 (12) read with Rude 3 of the Security Interest (Enforcement) Rules, 2002 issued a
Demand Nobice dated 29.05.2023 calling upon the Borrower Mis KKSPUN India Limited & Guarantor/Mortgager 1. Sri Kavish Gupta and 2. Himanshu Gupta to
repay the amount mentionad in the notice being Rs.1,85,48,20,980.88 (Rupees One hundred Eighty Five Cores Forty Eight Lacs Twenty Thousand Nine
Hundred Eighty and Paise Eighty Eight Only) and interest from 01.05.2023, within 60 days from the date of receipt of the said notice.

Thie Borrower having failed to repay the amount, notice is hereby given to the Bomower/Giearantors and the public in general that the undersigned has taken possession of
the property described herain below in exercise of powers conferred on him under Section 13(4) of the said Act read with Rule § of the Security interast (Enforcemant)
Rules, 2022 on below mentioned dates.
The Borrower'Guarantors in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the
charge of the State Bank of India, for an amount of Rs, 1,85,48,20,980.88 and further interest from 01.05.2023, costs, efc. thereon.

The borrower's attenfion is invited to provisions of Sub-section (8) of Section 13 ofthe Act, in respect of time available to redeem the secured assats,

STATE BANK OF INDIA, Stressed Assets Management Branch-ll,

hawan, 1 - Tolstoy Marg, New Delhi -110001,

E (For immovable property)

DESCRIPTION OF THE IMMOVAELE PROPERTIES

Date of Possession

Property owned by -

KKSpun India Limited Total area 13928.45 Sq Meter.
Date : 02-04-2024 & 03-04-2024 Place : Malhar | Kanpur

T TR =1 Tas

Diabacid, 04, 2024

POSSESSION NOTICE

Wheress The undersigned being the authorized officer of Unon Bank of India, Asafl Ak Road, e under lhe
Seauriigalion-and Reconstruchan of Financiad Assets and Efforcement Securlly Interesl A, 2002 (Al Mo, 54 afl
2002 vamed In envercise of powers confemed wnder Saction 13012 ) read with rule 3ol the Securily Inlerest {Enforcemant)
Rules, 2002 issped 2 damand nobice daled 0305 202F calling upon B bomower Mis Ashoka Paper Products to
rapay the amount mantionad in the notice being Rs, 1,068,723 285,78 {[rupees one cror six lakhs seventy two
th?;“nd two hundred aighty nine and patse sevanty eight only. ) wi
sald nobice

The barrower hawing fallad to rapey the amaunt, nodice s haraby givan (o tha bornower ard the public ngenaral
that the undersigned has taken physical possassion of the property describad heredn balow in sxencise of powers
Eunfairaau:ll'nn hirvher endar Secton 13041 of the sald Act read wilh rule 8 of the sald rufes on this 3rd day of April tha
year 2024,

The bomower inpasticular end the public m ganeral 18 heraby cautioned not to deal with the prope
dealings with the progerty will be sebiect to the charge of the Unlon Bank of India, Asal All Road, hi far an
ameunt Rs. 1,06,72, 280.78 (rupees one crore six lakhs seventy two thousand two hundred eighty nine and
paise seventy eight only.] and inarest harean,

The borrowers atlention = inwled o provisions of sub-section (8) of section 13 of the Act, In respect al lima
available 1o the barrower 16 radgem the secured asseis

n &0 days from the dale

Descrption of Immovable Property

Al ihel part of ihe proparty consisting of Proparty no. 424, Ward no. X1, slteated at Gall Panna wall, Matis Mahal,
Jama Masjid, Deihi-G.
Cramens: B Aminoddin Oureshi
Authorized Officer
LIMFCHH BANK OF IMNDLA

E-mail 1D : ubin05413T1Eunionbankofindia.bank

ad/- Authorised Officer, State Bank of India

POSSESS|IOM NOTICE

of receipt of tha
tnat the undersigned has isken phyalcal poasession of the property
yiar 2024,

and &y
ol and interest thareon,

available ko the bosrowes toredeam the securad assats.

Makal, Jama Masjid, Dalhi-&.
Crwmien's: Me Aminuddin Qureshi

Drate: 0304 3024
Placa: Dalhi

STATE BANK OF INDIA Stressed Assets Recovery Branch-
1st Floor, 23, Najafgarh Road, New Delhi-110015,

O SBI

Tel: 011-23419177, 25412877, E-mail : sbi.05169@sbi.co.in

(RULE - & (1) POSSESSION NOTICE (For Immovable property)

Whereas, the undersigned being the Authorisad Oficer of the Siate Bank of India under
Securitisation and Reconstruction of Financial Asseis and Enforcement of Security
Intarest Act, 2002 and in exercise of the powears conlarmed under saction 13 (12) read with
Fule 3 of the Secunty Interest (Enforcement) Rules, 2002 issued a Demand MNofice dated
15-01-2024 calling upon the Borrower Shri Chander Prakash and Ms, Nidhi Taneja to
repay the amount mentioned in the notice being Rs. 68937916.00 and interest from 13-
01-2024 (Rupees Six Crore eighty nine lac thirty seven thousand nine hundred
shctean only) within 60 days from the date of receipt of tha said notice.

The Borrower having failed to repay the amount, notice s hereby given o the
Bomrower!Guarantor and the public ingeneral that the undersigned has taken possession
af the property described herein below in exercise of powers conferred on him / her under
Section 134} of the said Act read with Fufe & of the Security Interest [Enforcament) Rubes,
2002 on this the 03rd day of April of the year 2024.

Tive Borrowes!Guarantor in particular and the pubsc ingeneral are hereby cautoned notto
deal with the property and any dealings with the properly will be subsect to the charge of
the Stale Bank of India for an amount of R5.68937916.00 and further interest from 13-
01-2024, costs, ete. thereon.

The borrowers attention i invited fo provisions of Sub-section (B) of Section 13 of the Aci,
in respect of lime available bo redesm the secured assels.

O the North by Road 301 wide, On the South by Service Lane 15 ftwide, On the East
by Property No.128, Onthe West by Property No 130

Date: 03-04-2024, Place; Delhi Authorised Officer, State Bank of India|

E-mail 1D : ubind341 37 @Eunionbankofindia:bank

Whereas The undersgned being the suthodsed officer of Union Bank of India, Asad Al Rosd, Dels under fha
Securisation erd Recomstruction of Financial Assets and Enforceiment Secusly Interest Act 2002 (Aot Mo, 54 of
2002) and In exercles of powsds confarred under Section 13412} read with rule 3 of the Seaully Inferest|Enforcamant )
Rules, 2002 maued & dersand nolice dabed 03,06 2003 caling upon the bormowsr Mis Askola Traders to repay Lhe
arnauwnt mentloned in the notlce being Ra. 4310 891631 (rupess forty three lakhs ten thousand nine hundrad
sixtesn and paise thirty ane only.) wilhin 503 days ram the daie of receipt ol the sak nalice

The borrower hawving falled Lo repay the amount, notice & araby ghan io the bormower and the public ingeneral
dascribed herein below In exercies of powears
confemed onhimmer unger Saction 1304) of the sesd Act raad wilh ralé &of the-sald rules on this Srd day of April the

The bawrowas in particular and the public in general |6 ereby caulioned not o deal with the propery-and any
daglings with the propenty will ba subject o the changa of the Unbon Bank of India, Asal All Road, Delhd for an
amounl Re. 43,10, M6 31 (rupees forty three lakhs ten thousand nine hundred sixteen and pakse thirty one

The borrower's atiention is Invited bo prowisions of sub-section (8) of secton 13 of the Act, inreapect of time

Description ef Immovable Proparty
Al that part of the property consisiing of Property no. Proparty no. 424, Ward no, X, situated at Gali Panna wall,

Achvarisamenl 1o be publishad in
niewspaper for change of
regisierad office of the company from one
state fo another
BEFORE THE CENTRAL GOVERNMENT
(REGIONAL DIRECTOR, MORTHERM

REGIZN]
Im the matter of sub-section {(4) of Section
13 of Companies Act, 2013 and clauze (3)
of sub-rute {5) of rule 30 of the Companiss
iincorporation) Rules, 2014

AND
In the matier of Emerald Lands (India)

110 01%
Applcant Company

Molece I5 herabe  gongn to the GEneral

apphication loe e Cenfral Government
(Regional Dirgctor, Morthern Redgon, MNew
Dbl § under saction 13 of the Companias

Authorized Cfficer
UMIGN BANK OF INDLA

SBI

STRESSED ASSETS RECOVERY BRANCH (SARB-I1) KAROL BAGH, NEW DELHI (BRANCH CODE 51521)
3rd & 4th Floor, State Bank House, 18/4 Arya Samaj Road, Karol Bagh, New Delhi-110 005 Tel.011-28752163 Fax. 28755674

Branch e-mail: shi.51521@sbhi.co.in

APPENDIX-IV-A” [See proviso to rule 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
NOTICE FOR E-AUCTION DATED 26.04.2024

SALE OF MOVABLE/IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITYINTERESTACT, 2002 read with proviso to rule 8(6) of the security interest (Enforcement Rules, 2002).
The Authorized Officer of State Bank of India (Secured Creditor) has taken over possession (symbolic/physical) of the following property/ies u/s 13(4) of the SARFAESI Act. Public at large and borrowers, mortgagors and
guarantors in particular are informed that e Auction (under SARFAESI Act, 2002) of the charged property/ies in the below mentioned cases for realization of Bank’s dues will be held on “AS IS WHERE IS BASIS”,
“AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS” on 26.04.2024, for recovery of the amount mentioned below due to the Secured Creditor from the Borrowers, Guarantors and Mortgagors. The Reserve Price and
earnest money to be deposited have been mentioned below.

DATE/TIME OF VISIT TO THE PROPERTY FOR INSPECTION: 18.04.2024 FROM 11:00 AM TO 03:00 PM.

EMD of Reserve price to be transferred by bidders by means of challan generated on his / her / their bidder account maintained with M/s. MSTC Ltd on its e-auction site https://www.mstcecommerce.com by means of NEFT

Al 2003 seeking confirnation of alberation
of the Memorandum of Association of tha
Campany i bermd of the spedial rasolulion
passed at the Extra Ordinary Gaeneral
hgaling of e Company held on March
30, 2024 1o onabie lhe company to change
its Registered Office from the “State of
Delhi" 1o the “State of Punjab™,

Ay parson whose intarest is likely o be
affected by the proposed change of tha

daliver either om the MCA-21 portal
(wwrw.mca.gov.iny by filing investor
complaint form or cause io be delivered
or send by registersd post of his'her
objections supported by an affidavil stating

of opposition 1o the Reglonal Director,
Morthern Region, B-2 Wing, 2nd Floor,

Wallet in which EMD is to be remitted: Bidders own wallet Registered with M/s MSTC Ltd on its e-auction site https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp by means of NEFT. EMD of Reserve price to be transferred by bidders by means of challan
generated on his/her/ their bidder account maintained with M/s MSTC Ltd on its e-auction site https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp by means of NEFt from his/her/their Bank. For any assistance, please call MSTC HELPDESK Nos. 033-
40602403, 033-40609118, 033-40645316 and/ or Authorised Officer (Mr. D. S. Bisht, M. No. 9971846693 & Mr. Virender Babu, M. No. 7088488999).
TERMS AND CONDITIONS OF THE E-AUCTION ARE AS UNDER
1. e-Auctionis being held on AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS” and will be conducted “Online”. The auction will be conducted through the Bank's approved service provider MSTC E-commerce at
their web portal https://www.mstcecommerce.com/auctionhome/ibapilindex.jsp

2. Tothe best of knowledge and information of the Authorized Officer there is no encumbrance on the propertyl/ies , However the intending bidder should make their own independent inquiries regarding the encumbrances, title of the propertylies
put on auction and claims/rights/dues/affecting the property prior to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the Bank. The property is
being sold with all the existing and future encumbrances whether known or unknown to the bank. The Authorised Officer shall not be responsible in any way for any third party claims/rights/dues.

3. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of the unsuccessful bidders shall be refunded. The Earnest money Deposit shall not bear any Interest.
The successful bidder shall have to deposit 25% of the sale price, immediately on acceptance of bid price by the Authorized Officer and the balance of the sale price on or before 15th day of the sale. Default in deposit of amount by the successful
bidder would entail forfeiture of the whole money already deposited and property shall be put to the re-auction and the defaulting bidder shall have no claim/rightin respect of property/amount.

4. Fordetailed terms and conditions of the sale please refer to the link at the Bank's Service provider's web portal https://www.mstcecommerce.com/auctionhome/ibapi.index.jsp & at Bank’s portal https://www.sbi.co.in

The auction notices are open for all SBI empanelled resolution agents

DATE: 02.04.2024, PLACE: NEW DELHI

Sd/- AUTHORIZED OFFICER, STATE BANK OF INDIA, SARB-II, KAROL BAGH, NEW DELHI (BRANCH CODE 51521)

INVITATION FOR EXPRESSION OF INTEREST FOR
ALLIED REALEBUILD PRIVATE LIMITED OPERATING IN REAL

{Under Regulaticn 36A (1} of the Insolvency and Bankmuptcy Board of India
(Insolvency Resolutlon Process for Corporate Persons) Regulaticns, 2016

1. Name of the Corporate Deblor
along with PAN/CIN/LLP No.

2 Address of the registerad office

3. URL of website

products! services |
6 Quantity & value of man products’ | Nil
servicas eobd inlast fimancial woar
Mumber of employees/ warkmen
i Further details including last avadable | The details can be cbtained from the RP by
finargsal statemenls {with scheduizs)
of two vears, lisks of creditors, relevant
dates for subsaguent evenis of e
process are available ab:

Dade - 07 04 2024
Place: Naw Dalni

FORM G

ESTATE ACTIVITIES AT NEW DELHI {AS PER MOA)

RELEVAMT PARTICULARS
Allied Realbuild Private Limited
{Forsahy ncwn As " Akt Solhwans Devekpsed Prasbe Linfed ]
PAN Nt AAFCATEZEC | GIN Hec LIGHZ0ODL200GFTCIIETH

CLIXHOUSING FINANCE LIMITED

Registered Office: Aggarwal Corporate Tower, Plot No. 23, 5th Floor, Govind Lal Sikka Marg, Rajendra Place, New Delhi-110008

E-AUCTION SALE NOTICE
“APPENDIX-IV-A" [SEE PROVISO TO RULE 8(6)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6)

of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Immovable property mortgaged/ charged to the Clix Housing Finance Limited (CLIX)
(Secured Creditors), the constructive possession of which has been taken by the Authorised Officer of Clix Housing Finance Limited (CLIX), Secured Creditor, will be sold on “As is where is”, “As is what is” and
“Whatever there is” basis on 10.05.2024, for recovery of amount as mentioned below, due to the Secured Creditors from following Borrower(s), Guarantor(s) and Corporate Guarantor(s). The reserve price and

earnest money to be deposited is mentioned below respectively

| House No. 24, Harlian Basti Gadagur
| South Delhi-110030 India
| The Cormporate Debtor does not have any website

Name of Borrower, Co-Borrower/ Guarantor(s)

Date & Time
for
Submission

Reserve Price (RP)

EMD Amount 10% of
the Reserve Price

Date & Time of
E-Auction
with unlimited

Date & Time
of On-Site

Recovery
Amount
as per

[

1. KAPIL KUMAR S/0 MANOHAR LAL HASIJA B-1/43 FIRST FLOOR, VISHNU GARDEN DELHI-110018 ALSO AT:-
WISHWORTH CONSULTANTS PVT AMBIENCE MALL 7TH FLOOR GATE NO 384 GURUGRAM, HARYANA, ALSO AT:- H-2/147,
MAHAVIR ENCLAVE NEW DELHI-110045 2. NITIN S/0 PARKASH CHAND H.NO.112, NISHANT SABHAPUR ROAD SALENAGAR,

LONI DEHAT GHAZIABAD, UTTAR PRADESH 20110 Loan No. HDEHLM0000000892

(Along with future Interest and charges accruing after 12.07.2023 till the total realization of the loan amount)

30,00,000/- Rs.
26,46,388/-
ason

12.07.2023

07-05-2024to | 09-05-2024 10-05-2024
08-05-2024 | Till 12.00 PM 10 Am
From 10.00 to
AM t0 5.00 12 Pm

10,000/- PM

mading ta the foliewing id: allled.cirp@gmail.com

Description & Owner(s) of Properties - ALL THOSE PIECE AND PARCEL OF UNIT BEARING NO.SF-I, ON SECOND FLOOR WITHOUT ROOF RIGHTS, BUILT ON PROPERTY BEARING NO.H-2/147, AREA MEASURING 70
SQ.YDS., OUT OF KHASRA NO.79/23, SITUATED IN THE AREA OF VILLAGE PALAM, DELHI STATE DELHI, COLONY KNOWN AS MAHAVIR ENCLAVE, NEW DELHI-110045, WITH ONE SMALL CAR PARKING AREA ON
STILT/GROUND FLOOR, THIS PROPERTY IS BOUNDED AS UNDER: NORTH : OTHER'S PROPERTY, SOUTH: OTHER'S PROPERTY, EAST: ROAD 15" WIDE, WEST: GALI 10" WIDE

Gagan Gulati

Rasciuilion Prafassional for Allied Realbuild Privala Limitad
IBEI Regd. Mo.: |BBLIFA-DO2IPRAOOASA 201 9-2020/ 12832
Correspondence Addrass: Pl Mo 12, Firsl Floar

0.0.4 Shopping Canire Karam Pura, Mew Dethi 110015
E-mail; allied cirpdigmail cam, advacaleguialii@gmuail com | Contact: +91.9717999339 LA

Regional Office, 1st Floor, Opp. Pt. Deendayal Upadhyaya Hospital

(M) 98138 87931 and Mr. Ayush Gupta, (M) 9999916811, , Mr. Amit Aggarwal (9717792407) E mail ID. delhi@.c1india.com. for any details regarding the property please contact +91-7291981124 / 25/
26. It may please be noted that in case of any discrepancy/ inconsistency between auctions notices published in English and in Hindi then the contents of the notice published in English shall prevail. The Authorised
Officer/ Secured Creditor shall not be responsible in any way for any third party claims/ rights/ dues. The sale shall be subject to rules/ conditions prescribed under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security interest Act, 2002 STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002.

Date: 07.04.2024, Place : Delhi, Jaipur

Ramghat Read, Aligarh- 202001 (U.P.)
APPENDIX-IV-A" (See proviso to rule 6(2) & 8(6)) Sale notice for sale of Inmovable property

Authorized Officer, Clix Housing Finance Ltd.

E-Auction Sale Notice for Sale of Movable Assets Under Securitisation And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 Read with Proviso to Rule B(6) of The Security Interest
{Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described movable/immovable properties Hypothecated / charged to the secured creditor,

Private Limited having iis registered office |
gt B 14, Ground Floor, Kalkaji, Mew Delhi|

Fubhc that the company proposes 1o make |

ragisterad. office of the compamy may |

the nahere of his‘her interest and grounds |

Zonal Office, Ghaziabad Zone,
B 3 gFm
Bank of India

BOI ‘A’

Address: 32-B, Sector-62, NOIDA-201307

[See rule-8(1)] POSSESSION NOTIGE (for immovable property)
Whereas, the undersigned being the authorized officer of the BANK OF INDLA- BEGUM
BRIDGE BRANCH under the Securitizalion and Receastruction of Financial assats and
Enforcement of security Interest (Act), 2002 (54 of 2002) and in exercise of powers confamed
under sechion 13 (2) read with {nde 31 of the security interest {Enforcament ) Rules, 2002
tssued a Damand Nolice Dated 28.12.2023 calling upon the borrower & Legal Halrs- Mrs.
Amresh W/O Late Satesh Pal Dhaka, Mr. Bafindar 5/0 Late Satesh Pal Dhaka and Mr.
Sakinder 50 Late Satesh Pal Dhaka (All are Legal Heirs of Late Satesh Pal Dhaka 50
Bhawan Singh Dhaka), 1421/C/3, Shasiri Magar, Jay Devi Magar, Meerut UP-250002
(Resiential Address) & 1421043, Parl of Khasra No.-4279 Mi, Mohalla- Jay Devi Nagar,
Meerut UP-250002 (Property Address) and Guarantor- Mr. igbal Moh, 5/0 Mr. Raaje. 107,
Ram Bagh Cokory, Meerut UP-250002 {Guarantor]

Borrowers- Mrs, Amresh WO Late Satesh Pal Dhaka, Mr. Balindar S/0 Late Satesh Pal
Dhaka and Mr, Sakinder 5/0 Late Satesh Pal Dhaka (AN are Legal Heirs of Late Satesh
Pal Dhaka 5/0 Bhawan Singh Dhaka), all are residing at 14210073, Shaszin Magar, Jay
Diavi Magar, Maarut UP-250002 (Residantal Address) & 1421/003, Parl of Khasra No 4273
Mi, Mohallz- Jay Devi Nagar, Mearut UP-250002 (Proparty Address) and Guarantor- Mr.
lgbal Moh. 5/0 Mr. Raaje is residing at 107, Ram Bagh Colony, Meernt UP-250002; b repay
the amoun! menfioned in the nobice baing Rs. 14,94,352.71 (Rupees Fourlaen Lakh
Ninety Four Thousand Three Hundred Fifty Two and Paisa Seventy One) as on
28122023 with further Inferest, costs, expenses and other incldental charge etc.

All that part and parcel of the property consisting of : 02-04-2024 DESCRIPTION OF THE IMMOVABLE PROPERTY thereon within 60 davs from the date of the sald nolice.

1. Factory at Arazl Khasara Mo 481/3/Ka, 481/3/KhaM, 48273/Ka, 46831/Ka, 483/1/Kha4811.481/211 4581/4 48211,482/2, Ownad bv: Shri Thi E The Borrower / Guaraniors having fadad 1o repay the amount, notice is hereby given to the
: : e : : o y: Shri Chander Prakash and Ms Nidhi Taneja. ; iz et )

48214 48213/Kha PHN 32, Vill-Berhia , Tehsil-Maihar, Distl. Satna (total area 1.355hac) in the name of MiS KKSpun India Limited. Free Hold Build-up Property Constructed on Plot No. 129, Block-G, Preet Vihar, ?ur:g‘;?r Gu:r;:;::ls EI:II_I ﬂa-lriiﬂuﬂllcu ﬁﬁ;ﬂfﬁ undem;nrgrﬁr;ﬁz t:’:;lenr'; ﬁ?ﬁ?

2.Industrial Premises at A-1 & A-2, Growth Centre, Industrial Area Jainpur, Kanpur Dehat (U.P) in the name of M/S 03-04-2024 Delhi-110092. Measuring Area 192 Sq. Yards, i.e. 160.512 Sq. Mtrs,, Bounded a5: | | 5 Sac. (4} of Section 13 of the sald Act read with ruls & of the Sacurity Interest Enforcement

Riles, &002 onthis #nd day of April 2024,

The Bormower § Guarantors in particutsr and the public in general & hereby cautioned nof to
el with zaid Property and any dealings with the Proparty will be subject 1o the charge of tha
Bank of India, Bagum Bridge Branch, 280-2, Begum Bridge, opposite Ganga Plaza,
Meerut UP-250001 for an amount of Rs.14,94 352,71 (Rupees Fourteen Lakh Ninety

= Asal All Road, Delhl Branch, Asaf All Road, Delhi Branch, Form Mo, INC-26
E!ﬁzﬁf a%ﬁ @ NI N L Address at 41144, Asaf All Road Delhl-110002 Address at 4/14A, Asaf All Road Defhi-110002 [Pursuant to Ruse 30 the Comparnies Four Thousand Three Hundred Fifty Two and Paisa Seventy One) as on 26.12.2023
i e et i B i Contact no: 011-2326786T, 23268551 Contact no: 011-2326T86T, 23268551 {Incarporation) Rules, 2014] with further interest, costs, expenses and other incidental charge etc. therson

[The borrower's attenkion is mwitad o provisions of sub-Section (8) of sechon 13 of the Act in
respacioffime available, to redeem the securad asseis |

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT PART & PARCEL OF EQUITABLEY MORTGAGED PROPERTY is being
situated at MPL No.-1421/D(3, Part of Khasra No.-4Z73 Mi, Mohalla- Jay Devi Nagar,
Shastri Nagar, Near Gol Mandir, Mearut UP-250002 Admeasuring area 31.97 Sq. Mtrs,
in the name of Late Satesh Pal Dhaka 5/0 Bhawan Singh Dhaka (Borrower-Mortgagor)
& Mrs Amresh WiO Late Satesh Pal Dhaka [Co- Borrower-Mortgagor), Bounded As:
Worth: Houze of Satesh Pal, South: Rasta 16 i wide, East Makbara, Wast House of Harpal

Date : 02-04-2024, Place: Noida Authorised Officer, Bank of India

Zonal Office, Ghaziabad Zone,

e Jifms d¥Em
Bank ol Indina

BGI * Address: 32-B, Sector-62, NOIDA-201307

[See rule-B{1)] POSSESSION NOTICE (for immovable property)
Whereas, the undersigned being the authorized officer of the BANK OF INDIA- BHANGEL
551 BRAMCH wnder the Securfization and Reconsiruction of Fimancial ‘assets and
Enforcemant of securily Inferast {Act), 2002 (54 of 2002) and in exerciss of powers confemed
under saction 13 {2} read with [rule 3} of the securily Interasl (Enforcemant) Rules, 2002
fssped a Dermand Notice Dated 03.01.2024 calling Upon the barrowers-Mr. Sunil Kumar
/0 Mr, Daya Ram [Prop. Of WS Megha Travels) (Borrower) Vill- Malakpur, Post-
Suragpur, Greater Moida, Gautam Budha Magar-LI P-201308 & H Mo -433, Block-C, Alpha-1,
Grester Moida, Gautam Budha Magar-)P-201 3110 [Residendial Address) and Guarantor-
Mrs. Seema Davi WO Mr.Sunil Kumar [Guarantor] & Mrs. Raj Dulari W/O Mr. Dayaram
(Guarantor-Mortgagor), \Village- Malakpur, Post- Suragpur, Grealter Noida, Gaulam Budha
MNagar UP-201306 (Residental Addressy & H. No.-488, Block-C, Alpha-1, Graates Moida,
Gautam Budha Magar UP-204 310 (Property Addrass).

Borrowers- Mr, Sunil Kumar 5/0 Mr. Daya Ram [Prop, Of WS Megha Travels)
[Borrowar] &5 residing al Village- Matakpur, Post- Surajpur, Greatér Moida, Gaulam Budha
MNagar UP-201306 (Residental Address) & H. No-433, Block-C, Alpha-1, Greatas Moida,
Gautam Budha Nagar UP-201310 (Property Address), 1o repsy the amount menfioned inthe
nofics beng Fs. 9,08,869.00 (Rupess Nine Lakh Eight Thousand Eight Hundred Sixty
Nine} as on 03.01.2024 with further interest, costs, expenses and other incidental
charge etc. thereon within 60 days from the date of the said notice and Guarantor- Mrs.
Seema Devi W/O Mr. Sunil Kumar (Guarantor) & Mrs. Raj Dulari W/O Mr. Dayaram
(Guarantor-Mortgagor) both are residing at Village- Malakpur, Past- Surajpur, Graater
Moida, Gautam Budha Magar UP-201306 (Residental Address) & H. No.-488, Block-C,

from Bidder's Bank. Paryavaran Bhawan, CG0 Complex, : :
New Delhi - 110003 within fourteen davs of, | ™Mpha-1, Greater Noida, Gautam Budha MNagar LUP-201310 (Propery Address) to repay the
DATE/TIME OF E-AUCTION ON 26.04.2024 FOR 4 HOURS FROM 11:00 AM TO 03:00 PM WITH UNLIMITED EXTN. OF 10 MIN EACH. i ke |'|If p”h“mm‘: nr'r:r:::__':;”n::';'ﬁ mﬁi amount mentionad in the notice being Rs, 8,26,771.00 (Rupees Eight Lakh Twenty Six
Sr. Name of the Borrowers Outstanding dues for recovery Description of the property/ies Reserve Price copy to the applhcant company at it | Thousand S“JE“hti“_'d'?j EE""IEE;Y Onej as on ':'3-“3_“'13_4 :’a‘z f“"ﬁ r'r:l'-'f“’"r'-"'i‘[f*;ﬁ-
No. / Guarantors of which property/ies/is/are & Name of Title deed Holder EMD (10% of Reserve Price) I’J";?ﬂ'if‘m office al the address mentioned ::iﬂm and other incidental charge etc. thereon within 80 days from the date of the
balngisolc Bid Increment amount | g 14, Ground Floor, Kalkajl, New Delhi | | The Borrowers / Guarantors heving falled to repay the amount. nofice & hareby given 1o the
1.| Mr. Alok Tripathi and Mrs. Bhanmati | Rs. 27,39,215/- (Twenty seven lac thirty nine | FlatNo. D/08-04, Era Red Wood Residency, 8th Floor, Tower D Sector-78, Faridabad -121006. Rs. 31.00 lakh 110 019 'Fm s B DEHEICST b st Bormower | Guarantars and the public m general that the undersigned has taken possession
Tripathi. thousand two hundred fifteen only) as on (Physical possession with the bank) Rs. 3.10 lakh Ermaraid Lands ':m:lis':- Privata L'iul-mec ol the property described harain befow in exerdse of powers conferred on him [ her undar
26.09.2018 plus future interest and expenses, \ adi- SubSec. {4) of Section 13 of the sald Act read with rule 8 of the Security Interest Enforcameant

plus future interest and charges Rs. 0.50 lakh (Kranti Vadherz) Rules, fH)2 onthis 18t day of April 2024,

2. MR.CHANDER SHARMA Rs. 50,74,754.00 (Rupees Fifty Lakh Seventy- | Unit no-12, 3rd floor (Appt No-312, Block F-2) Area-77 sq.mt, Southend Appt, Charmwood | Rs. 55.25 lakh Date! 04.04.2024 Direcior | | THASGHIONERSS: Uilkataitwry I faarickat I Db 1.0 . 6 ity Mtionag D 1
Rlo B-69, Jawahar Park, Devil Road, | Four Thousand Seven Hundred Fifty-Four Only) | village, Suraj Kund Road, Village-Lakkarpur, Distt-Faridabad (Haryana) in the name of Rs. 5.53 lakh Placa: New Diethi DiN: DE738560 gf;:'gﬁﬁnﬁmfﬂ':"ﬂ g"af': gaalmghs "'H“ '::' dhﬂnl ; dn-:e_ H'Tf'r ‘:gt‘f:“hwg:.l” the ?‘ﬂrgiﬂmﬂ
Khanpur, New Delhi- 110062 as on 17.07.2023 plus Further interest, cost, ~ | Sh. Chander Sharma. Bounded as under:- North- F-1 Southened Appt, South- F-3 Southened Appt, f BRI SE1 ERER, INOIIMNTRCA] SAITOR, SMTRNGR), Mowss U
. . . . Rs. 0.50 lakh 201008 for an amount of Rs.%,08,869.00 (Rupees Mine Lakh Eight Thousand Eight

charges & other expenses etc. East- Boundary Wall, West- Road 8.48 mt. Wide (Symbolic possession with the bank) : :
’ ' ' Hundred Sinty Ning) as on 03.07. 2024 with further interest, costs, expenses and other

incidental charge etc. thereon.
[The bormowers attaniion s mvited b provisions of sub-Saction (8) of section 13 of the At in
respecioffime available, toredesm the secured asseis.]

DESCRIPTION OF THE IMMOVABLE PROPERTY

ALL THAT PART & PARCEL of Residential Property Situated at H. No.- 438, Block-C,
sector-Alpha-1, Greater Moida, Distl.- Gautam Budha Magar UP-201310 [Allotment
No.-A-1-0965) admeasuring area 60.00 5q. Mir. in the name of Mrs. Raj Dularl W/O Mr.
Daya Ram [Guaranior-Mortgagor), Bounded By: Norih-East: Property No.-483, South-
East: 9 Mir, Wide Road, South-Wes! :Property Mo.-4E7, Morth-West: Properiy No.-509

Date : 01-04-2024, Place: Noida Authorised Officer, Bank of India

¥=x mmwgiEm
Bank of lodis

Zonal Office, Ghaziabad Zone,
Bﬂl Address: 32-B, Sector-62, NOIDA-201307

[See rule-8(1)] POSSESSION MOTICE (for immovable property)
Whereas, the undarsigned besng the authonzed officar of the BANK OF INDLA- AMBALA
ROAD SAHARANPUR BRANCH under the Securilization-and Reconsiruction of Financaal
aszats and Enforcarment of securily Inferest (Act), 2002 154 of 2002) and in éxercize of powers
confermed under section 13 (2) read wih (rue 3] of the securily interast {Enforcement) Rules,
2002 mzued.a Demand MNofice Dated 29.72.2023 calling upon the: borrower- Mr. Brijpal
Sehgal S0 Mr. Phool Singh (Prop. OF MIS Krish Traders) (Borrower), H. No-1/1157,
Mohala-Gopal Nagar, Chander Vilar Colony, Seharanpur UP-247001 (Resideniial Address)
& Part of Pyl Plof No-41, Khassa No.-1-& 2, Weke Meuza Bagh Kialen Dar Abadi, Chander
Wilar, Tehsil & Distt.- Saharanpur UP-247001 (Propery Address) and Guarantors- Mrs. Lata
Devi WO Mr. Brijpal Sehgal (Guarantor-Mortgagor), 111157, Gopsl Nagas, Chander VWinar
Colony, Tehsil & Distt - Saharanpur UP-247007 & Mr. Shyam Singh 5/0 Mr. Phool Singh
[Guarantor], Neas Sunrise PubSc School, Chander Vihar Colony, Tehsil & Distl.- Saharangur
LIP-247T0H

4 ils of : it . with address/es Demand | Inspection of Bid extensions of & _
gﬁﬁ"iiﬁgﬁgﬁﬁaﬂ?mw Mot known Incremental Notice | of Property | Application |5 Minutes each Borrowers- Mr. Brijpal Sehgal S/0 Mr. Phool Singh (Prop. Of MIS Krish Traders)

L L b Amount Form and EMD (Borrower) is residing al H. No-1/1157, Mohalla-Gopal Magar, Chander Vihar Colony,

5. Instafied capacity of main Mzt kmawn Saharanpur UP-24T7001 (Residantial Addrass) & Parl of Pyl Plol No.-41, Khasra Mo & 2,

Wake Mauza Bagh Kiatan Dar Abadl, Chandes Vihar, Tehsil & Distt - Saharanpur UP-247001
[Proparty Address) and Guarantors- Mrs. Lata Devl WIO Mr. Brijpal Sehgal (Guarantor-
Martgager) is residing al 111157, Gopal Nagar, Chander Véhar Colony, Tehsil & Dist.-
Saharanpur UP- 247001 & Mr. Shyam Singh S/0 Mr. Phool Singh (Guaranter), MNear
Sunnse Public Schood, Chander Vihar Colony, Tehsd & Distt. Saharanpur UP-247001, o
repay the amount mentioned in the notice being Rs. 33.00,475.56 (Rupees Thirty Three
Lakh Four Hundred seéventy Five and Paisa Fifty Six) a5 on 23.12.2023 with further
Interest, costs, expenses and other incidental charge etc. thereon within 60 days from
the date of the said notice

5 il o eslon splars | The Gl 0 s o o e 39 AT AT AT WA SR, NG S 1 L S, S e ] v | Tl S T | | e v s v ffd s oy e et ol sty ot
under secton 25(2){h} of tha mailing lo tha following i: allied cimp@gmail. com N 1 ' ’ /) ) 50t - 163, et T g e m Borrower | Guaraniors and the public n general that the undersigned has taken possession of
Cide s auilabla &t SECOND FLOOR, AADINATH NAGAR ANANDVAN KE SAMNE SIRSI ROAD JAIPUR RAJASTHAN-302012 3. PREM KUMAR 3/- From 10.00 to h e ibad b el : = e i e dar Sub

2 Lt Ao Tor ecsict o EeRsiT | 22.042008 SHARMA S/0 MUKUND LAL SHARMA S.D 6, SHANTI NAGAR, BEHIND ESI HOSPITAL AJMER ROAD, JAIPUR, RAJASTHAN- ason | AM105.00 12Pm EEGFTE [3%:%':" ; 15;?'“ E'd”: '"r'::d‘-'“’“'flfl' Iﬂ'?:;ﬂ ““5"':":” il e g

e pLotexp : 302006, Loan No. - AC2021010475255 10,000/- 21.12.2022 PM .14 of Sechon 13 of tha said Act read with rule B of the Securlly inlerest Enforcament
gl : _ { (Along with future Interest and charges accruing after 21.12.2022 till the total realization of the loan amount) Rules, 2002 an this 04th day of April 2024,

1. Date of issue of provizional list of | 02.05.2024 The Borrower / Guaraniors in particular and the public in general is heraby cautioned not to

- prospective fﬁji_tﬂ_'-l'é:lﬂl'l applicants | Description & Owner(s) of Properties - ALL THAT PIECE AND PARCEL FLAT NO. S-2, SECOND FLOOR, AT PLOT NO 163, ADINATH NAGAR, SIRSI ROAD, VILLAGE SIRSI, JAIPUR, RAJASTHAN (ADMEASURING 1400 SQ.FT) deal with said Properly and any dealings with the Property will be subject o the charge of the

12. Last date for submission of 07.05.2024 - : . — — Bank of India, Ambala Road Saharanpur Branch, Ambala Road, Opposite Guru Nanak
pbjections o provisaonal st . EMD amount shall be remitted through NEFT/RTGS/Funds Transfer in favour of “Clix Housing Finance Limited”, Account No.341905000653_ICICIBANK_IFSC-1CIC0003419 Inter College, Distt.- Saharanpur UP-247001 for an amount of Rs. 33,00,475.56 (Rupees

13. Date of sue of final list of 17.05.2024 . m— . . . . . . Thirty Three Lakh Four Hundred seventy Five and Paisa Fifty Six) as on 29.12.2023 with
prospeclive resoiubion applicants The balance 25% of final purchase price minus EMD Amount shall be deposited by the successful bidder, latest by the next working day by way of RTGS / NEFT in the E-Auction account of Clix. The balance 75% of the further interest, costs, expenses and other incldental charge etc. thereon

14, Date of meue of informatan | 22.05.2024 final purchase shall be deposited by way of RTGS / NEFT within 30 days from the date of auction in the same E-Auction account as above. The refund of EMD to the unsuccessful bidders shall be made only in the [The barrower's atiention is invited o provisions of sub-Sechion (8] of section 13 of the Act, in
memarandum. evaluation malrix account number mentioned by such bidder in the Bid form within 5 working days. respect of time available, io redeom the secured assets '
and request for resalution plan to Terms and Conditions: - E-auction is being held on *AS IS WHERE IS" and “AS IS WHAT IS" and “WHATEVER THERE IS" basis and will be conducted “Online”. The auction will be conducted through Clix's _
prospective resciution applicants approved service provider C1 India Pvt. Ltd. at the web portal www.bankeauctions.com. Bid Documents, Declaration, General Terms and Conditions of online auction sale are available in www.bankeauctions.com. DESCRIPTION OF THE IMMOVABLE PROPERTY

5. Last date for submission of | 21 06,2024 To the best of knowledge and information of the Authorized Officer, there is no encumbrance on the properties. However, the intending bidders should make their own independent inquiries regarding the ALL THATPART & PARCEL OF EQUITABLEY MORTGAGED PROPERTY
resoiution plans encumbrances, t!tle of propertie; put on auction and claims/right§ / dues/ affecting the property/ies, prior to submitting their bid, in t'hi’s re’gard, the a-Auction a.dvertisement does not constitute.and will not be All tha Part and Parcal of the Residential!Commercial Bullding Situated at-Part of Pyt

5 Process amal sl D sl EO1 | alicdchpiigmali.com deemed to constitute any commitment or any representation of Clix. For any details with respect to any help, procedure and onl1ne training in respect of the auction process please contact Mr. Vinod Chauhan, Plot No.-41, Khasra No.-1 & 2. Wake Mauza Bagh Klalan Dar Abadi, Chander Vihar,

Tehsil & Distt.- Saharanpur UP-24T001 admeasuring 398,00 Sqr. Mtrs. In the name of
Mrs. Lata Devi W/O Mr. Brijpal Sehgal {Guarantor- Mortgagor), Bounded as per site:
North-Piot of Oihers, South - Houze of Mr. Viay Eumar, East - 150 wide Road, Waest -
Propery of Mr, Subhash Chopra

E-AUCTION - SALE NOTICE

Authorised Officer, Bank of India

TS BT I S P PRI S S

Date r{!i-ﬂbz@ﬂaﬂ: Moida

Short term tender for CCTV & Alarm Systems
Sealed tender are invited for Annual Maintenance Contract for
CCTV & Alarm Systems For Baroda LUP Bank, Hegional Office
Basti. All the interested Firms/Companies may submit thair
proposalsdid on preseribe format by 29-04-2024 through

astergdi.ds

_ Baroda U.P. Bank

the Symbolic/Physical possession of which has been taken by the Authorised officer of Bank of Baroda, will be sold on "As is Where is", As is What is " and "Whatever there is" Basis. Details of Property mentioned below.

post or any other moda.

Reserve Price.  EMD to be Last Date of | P b Contact F in p o]
8 Name of the Branch & Name of D . Outstanding | ' Date Time of Possession  [nspection an or tender document and other information, Please vigit our
escription of Properties _ EMD deposited Submission of EMD : Symboile! ; Person and : ; "

Mo Borrower/Guarantor P P Amount Ty v R En::nunt and Docunans | E-AMetion | el | Date and time bbbl official website; https://barodaupbank.in/tender.php

. T T T P S PO A T TR s I e 1T ATy T LTRSS Py | Bermr ik tal b Ak | I | L - | B, = =T i

1.! Branch ; Novelly Road, Khurja, Bulandshahr {Land and Building in the name of Mrs. Anjali| Rg. 14,81 485/ | Rs. 12,50,000/- | Al Mo, 27 04.2024 | 23.04.2024 | Symbolic| 19.04.2024 Mr. Parimal Date: 06.04.2024 Renional Manager
Borrower: 1. Smi Anjali W/o Shii Rajendra Singh, Ri/o|Measuring 62.83 sq. mir out of Bhoomi No. 402, + interestand other | Rs, 1,25,000/- = 2582001518186 Upto & PM 0200 PM to to Kishore
Village Maysar (Nay Abans) Post: Javal, Tehsil- Khurfa,| Siniated at Mohalia, Preet Vihar Colony, Usmanpur,|  charges (less ———— o Al Mame | OB.00 PM | 22.04.2024 Branch ve PO I " B
Distt- Bulandshahr (U.P.}- 203131. 2, Sh. Rajendra Singh | Taluk- Khurja, District- Bulan, Dshahr, {Near Fire| FBCOVery there afier, R, 100005 | khurja Bulandshatr | | During office | Contact No. h care iaK or o
S/o Shri Suraj Pal Singh, Rio Village Naysar (Nayabans) | oiaton Khuria) UP. Bounded as Under On the| f any} w.e.f. IFSC Code; | hours, with | 8477009365 M coptanco of el g o
Post- Javal, Tehsil- Khurja Distt- Bulandshahr (U.P.)-] : : o 31102015 BARBOKHURJA | . prior E-mail I: copy. itis Not possible 1o verify
203131 G e Devi Wia Shri Sit { Morth: House of Santosh Devi, On the South: House | | appointment _ e O te e The Imdian

- ‘auaranfor: ol Rusum Levi YWo ofin ota) s ynni Devi, On the East Rasta Kachcha 15", On | KhinsEiban Express () Limited cannot

Ram, Rfo Village Naysar (Nayabans) Post- Javal, Tehsil-|

| the West: Proparty of Dev Sharma. {kofbaroda.com

be held responsible for such
contents, NnNor forany loss or
damage imncurred as aresult of
tTransactions with companies,
associations or iNndividu als
advertising in its Nnevwspapers
or Publications. We therefore
recommend that readers
mMmake necessary inmnquiiries
before sending any rnmonies
or enterinmng iNnto anmny
agreerments with advertisers
or othhervwise actimng om an
advertiserment im anmny
rmanner whatsoewver.

Khurja, Distt- Bulandshahr (UL.P)- 203131,

Th.é sale will be donme by the Unﬁe-rsglgneﬁmrnugh e-auciion platiorm alt the Website www.mstcecomarce. com an the date and .t.l.ﬁ'ue mentkaned above, Interested béddess can depoait EMD amount oaling thiroisgh portal ul.lwmstnumr;um&.m.ﬁ'y wiany af : Fnrl detailed terms
& conditions
Scan Here:-

MEFTINet Banking/ UPY Credif or Debit Card in which-case it should reach the respectve EMD Collection account tatest by Dated 22.04. 2024 afong with Begistration, The intending Bidders/Purchasers are required fo participate in the e-Auction process al e-
Apction Senvice Provided Webgite- www.mstcecomarce. com.

Far furthar details of Terms & Conditions of Sale Please refer fo link provided in Secure creditor - httpswwew bankefbaroda.com

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8{6) & 6[2)/RLULE 9{1) OF STATUTORY INTEREST (ENFORCEMEMNT) RULES 2002

Thismay also be irealoed as nolcs wr B{0) & 602 VRule 801 ) of Sedurily inlerest {Enforcemant ] Rules, 2002 1o the bormowens and guarapiors af the said ioan aboul the holding nol E<Auction Sale onihe above mantionod date,

Mot TI'IE.‘I.JI'IIZIEI'&IQMEI b The: absokate righ and discrefion 1o accepbor repecl any Bid oF sdjourmy pesipana'cance the saled mandily any lerms and conditions of the sale sathaul any preor netos and assigaing any reason in-::lu-::llng callirg wpon e naxt hignest
hickder toperform i case the earlier bidder falling 1o perfarm

Date: 06.04.2024

Authorised Officer, Bank of Baroda |

Place : Bulandshahr

financialexp.epaptin New Delhi
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